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Orders of Tribunal 

APPLICATION 1BER 592 & 637 OF 1993 

(PKS)VC/(VR)M(A) 

SEPTE?IBER 8,1993. 

Sri P.A.Kulkarni, learned counsel 

for the applicant tells us that he 

finds no needtotest these applications 

since the department has conceded the 

reliefs sought for by the applicants. 

'hsubmission of Sri Kulkarni is re-

cthdd\and these applications are dis- 
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cr 	 missed as beçhienfructuous No costs 
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